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On behalf of the Committee on Private Members' Bills anel 
Resolutions, I, having been authorised by the Committee, present on 
their behalf, this their Thirty-fifth Report. 

2. The Committee met on the 22nd August, 1955 to consider allot-
ment of time to the Resolutions set down in the List of Business for 
Friday, the 26th August, 1955. 

3. The Members whose Resolutions had been included in the List 
of Business for the 26th August, 1955 had also been invited to be 
present at the sitting. Two of them attended the sitting. 

4. The Committee having considered all aspects with respect to 
the Resolutions in the List of Business for the 26th August, 1955, 
recommend the following time-table:-

(1) Resolution regarding 
State monopoly of 
foreign trade. 

'-."(2) Resolution regarding 
Appointment of a 
Committee to exa-
mine Community 
Projects and Nation-
al Extension Service 

Schemes. 
(3) Resolution regarding 

Minimum educa-
tional qualifications 
for Members of Par-
liament and State 
Legislatures. 

(4) Resolution regarding 
Control of Produc-
tion and exhibition 
of fUms. 

NEW DELHI; 

The 23rd August, 1955. 

Out of the total time of 2 hours 
allotted to this Resolution 1 
minute was taken up oc. the 
12th August, '1955. The balance 
of 1 hour and 59 minutes may 
be completed on the 26th 
August, 1955. 

2 hours and 50 minutes. 

2 hours. 

Ii hours. 

GANESH SADASHIV ALTEKAR. 



APPENDIX 
MotioD re: AdoptioD of the Thlrty..fif'th Report of the Committee 

OR Private Members' Bills ami ResolutiOll5 
The following motion was moved by Shri Ganesh Sadashiv 

Altekar on the 26th August 1955. 
"That this House ag~ with the Th:rty-fifth Report of the 

Committee on Private Members' Bills and Resolutions 
presented to the House on the 24th AUgJIst, 1955." 

The motion was adopted by the House on the 26th August, 1955 
as amended in the following form:-

"That this House agrees with the Thirty-fifth Report of the 
Committee on Private Members' Bills and Resolutions 
presented to the House on the 24th August, 1955 subject 
to the modification that the time allotted for the d:s-
cussion of the ResolutIon regarding State monopoly of 
foreign trade be increased by one hour." 

[L. S. Deb., dated 26th August, 1955.] 

GIPD-LAD-1I77 LS-23-x-S6-xSO 


